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CENTRAL ADMIMNISTRATIVE TRIBUNAL
ERNAKULAM BEI'CH

0.A.No.101/2001

Tuesday this the 6th day of February, 2001

CORAM
HON'BLE MR. A.M. SIVADAS, JUDICIAL MEMBER
HOM'BLE MR. G. RAMAKRISHMAN, ADMINISTRATIVE MFMBER

Dominic Ponsek S/o Joseph Ponsek,
aged 46 years,

- Vellappally House, Kochi:?5

now working as TO(A),. T@lephonp ExXchange, -
Kalammasery. : . «e..Applicant

(By Advocate'Mr. K.K.Balakrishnan)

V.

J'. Union of India, represented by

the Secretary, Ministry of Communlcatlons,
Sanchar Bhavan, New Delhi.

2.  Chief General Manager,

Bharath Sanchar ngam Limited,,

Xerala Circle,

Trivandrum.33. S ...Respondents
(By Advocate Mrs. A. Rajeswari)

The appllcatlon having been heard on €.2.2001, the
Tribunal on the same day delivered the following:

ORDER

HOM'BEL MR. A.M. SIVADAS, JUDICIAL MEMBER

Applicant seeks to direct the 2nd respondent to

review the result of the applicant to consider his

promotion and also to produce all the connected files,

answer p apers; mark lists and moderation marks applied to

six - failed candidates in the J.T.0. Departmental
Examination, including that of applicant conducted in

February, 199¢€.

2. When OA~was taken up, 1earnéd counsef'éépearing
for the appiicant submitted that it is suffice to permit -
the. applicant to submit a representation to the second
respondent for redressal of his grievance and to direct

contd....



. -

2.

‘the second respondent.to'pass appropriate orders  within a

time frame. Learned counsel appgaring for the respondents
submitted that there is no objection in adopting such a

course.

3. Accordingly the applicant is permitted to submit

a representation to the second respondent through‘propet
channel within two weeks from today;. If such‘ a
representation is received, the second respondent shall
consider the same and pass apppropriate orders within
three months from the date of <receipt of the
representation.

4, The Originai Application is disposed of as

aforesaid. No costs.

Dated the €th day of February, 200

\

A.M. SIVADAS
JUDICIAL MEMBER

¢! RAMAKRTSHNMAM
ADMINISTRATIVE MEMBER



